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O R D E R 

 
PER BENCH: 
 
 At the outset, the ld. A.R. of the assessee drew our attention 

to the application of the assessee dated 18.2.2025 for not pressing 

the grounds of appeal, which is reproduced below for ease of 

reference and record-   
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2. In view of the above, the ld. A.R. of the assessee requested to 

allow the withdrawal of the appeal as the assessee is not keen on 

pressing the grounds mentioned in Form 36.  

 

3.  The ld. D.R. on the other hand, raised no objection for 

allowing the withdrawal of appeal as requested by the assessee.   
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4. We have gone through the application dated 18.2.2025 of the 

assessee as above and the email dated 19.2.2025 of the counsel of 

the assessee requesting for the withdrawal of the Appeal. Hence, the 

assessee is permitted to withdraw both the appeals and accordingly 

the appeals of the assessee is dismissed as withdrawn. 

 

5. In the result, both the appeals filed by the assessee are 

dismissed. 

 

Order pronounced in the open court on  16th Apr, 2025 

         
               Sd/- 
    (Waseem Ahmed)  
   Accountant Member 

                           
                    Sd/- 
             (Keshav Dubey) 
            Judicial Member 

  
Bangalore,  
Dated    16th Apr, 2025. 
VG/SPS 
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